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QPEN GOURT

IN THE GBNTRAL AWMINISTRATIVE TRIBWNAL, ALLAHABAD

* * ®»

Allahabad ;: Lated this 12th day of August, 1999
Original Application No,gg82 of 1999

strict : CGrakhpur

Hon'blemr S, al, A.M,
%‘[—hm LEY i

shri V%as Sharma

§/o Late Jagan blzlarma

R/o (vill-Jangal Tulsi Ram,
Sarvodaya Nagar,

Bichhiya, Gbrakhpur,

(sri R,K, Nigam/sri U Nath, Advocates)
e o o o -Applican‘t
Ver sus

1. union of Indiak
Through General Manager,
North-Eastern Railway,
@rakhpur,

Do chief personnel Officer,
Headquarters Office,
North-Egstern Rallmay »
@rakhpur,

3, Ghief Commercial Manager,
Headquarters Office,
Northe Eastern Hallway,
@rakhgur,

( . o .Hespongents

By Hontple Mr, S, [aval, A.M

Learned counsel for the applicant has filed
this application seeking a dgirection to the respondents
Lo release the promotion of the applicant as Office
Superintendent Grade I from retrospective effect i, e,
from 9=-3-1995 when sri P, 4, ACya was promoted, This
relief has becomeé time barred, However, counsel for
the applicant mentions that four posts of Supdt,
Grade 1 and six post of Superintendent Grage II
which were transferred to Central Railway for action
earlier had been re transferredq to North-Eastern

Hailw,ay. The applicant has filed a representgtion

uperintengent Grgge 1, He may file a representation

Q\-;in 8-5=99 for being consigered against the post of



B 2 -
to the zl_esponqants stating his case for"pronn't:i;on
if the posts were tf_at{g‘fprreci on 7-7=1998 to North
Eastern Réilvfuay and-ithe responguents are directed to
consider his representation and pass a reasoned
or ger within a period of three months from the aate

of receipt of his representation,

s

o8 with this observation the OA stynds disposed—

disposed of in limine,

3, No orgder as to costs,
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Memb Member (A)



